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CENTRAL ADMIMSTRATIVE TRIBI]NAL
PRINCIPAT BENCH

C.P. No. 3l2l200/-Ior
O.A No. 1687/2003

NewDelhi thie the 10"'day of September, 20M

Hon'ble Shri V.K Mqiotra Vice Chairmnt (A)
Hon'ble Shri Shmker Rqiu, Member (J)

Nrender Singh
S/o Shri Joginder Shgh,
D-8, Type-II, NewPolice Line
Kingsway Cantp, Delhi.

Applicmt

(By Advocate: Shri Gymender, proxy for Shri Anrn Bhard$ei)

Versus

t. Shri ItIt Parl
Commissioner of Police
Police Headqurters I.:P. Estate,
New Delhi.

2. Shri I(.D. Singh

Addl Commissioner of Police
Armed Polics, IP Estate,
NewDelhi.

3. Shri David Lal Ring Surgr
Dff,Ist Bn DAP
PHQ,I.:P. Estde,
NewDelhi. -Respondents

ORDER (Oral)

Hon'ble Shri V.IL Maiotra Vice Chairman (A)

Leerned proxy counsel for ryplicmt seeks md is allowed to withdrawthis CP

with liberty.

Itu^l&'q ki^
(Shurker R4iu)
Member (J)

(V.K Mqiotra)
Vice Chairmm (A)

cc.




